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Anti-dumping cases filed by MSMEs 

 235. SHRI RAJKUMAR DHOOT: 
  SHRI RAHUL BAJAJ: 

 Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state: 

 (a) how many anti-dumping cases have been filed by our MSMEs during 2007, 2008 and 
2009 with the Anti-dumping Directorate; 

 (b) in how many cases was anti-dumping duty levied; and 

 (c) what has been the estimated loss of production and employment? 

 THE MINISTER OF STATE OF THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES (SHRI DINSHA J. PATEL): (a) Government does not maintain separate data for 
cases filed by our MSMEs with Directorate General of Antidumping (DGAD) under Ministry of 
Commerce and Industry. However total number of anti-dumping cases initiated in 2007, 2008 
and 2009 as intimated by designated authority DGAD, Ministry of Commerce and Industry are 15, 
19 and 07 respectively. 

 (b) Total cases in which final findings have been issued by DGAD and definitive duty 
imposed by the Department of Revenue are 13 and cases in which only preliminary findings have 
been issued and provisional duty imposed by the Department of Revenue are 10. 

 (c) Since DGAD does not keep any record regarding losses (in terms of production and/or 
employment) suffered by MSMEs due to import of dumped goods into India, estimation of loss 
of production and employment is not available. 

Effect of economic recession of SMEs 

 †236. SHRI SHIVANAND TIWARI: 
  SHRI RAJ MOHINDER SINGH MAJITHA: 

 Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to  
state: 

 (a) whether it is a fact that small and medium scale industries of the country have been 
affected by international economic recession; 

 (b) if so, the sectors to which affected industries are associated with, as well as the 
percentage of small and medium scale industries estimated to be working in each sector; 

 (c) whether the industries of this sector have been benefited from the economic measures 
taken by Government to control this recession; and 

 (d) if so, the number of benefited industrial units upto June, 2009? 

†Original notice of the question was received in Hindi. 
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 THE MINISTER OF STATE OF THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES (SHRI DINSHA J. PATEL): (a) and (b) The international economic recession 
has adversely affected the export market of Indian industry, including the micro, small and 
medium enterprises (MSMEs) and in particular, sectors such as textiles, leather, gems and 
jewellery, auto components, etc. have been mainly affected. The micro and small enterprises 
(MSEs) working in these sectors, as a percentage of total MSEs, are 3.7% (textiles), 1.4% 
(leather), 1.3% (gems and jewellery) and 0.2% (auto components). 

 (c) and (d) Keeping in view the impact of international economic recession, the 
Government has announced several economic measures for protecting and providing a stimulus 
to the MSMEs. According to available information, the auto component sector and textile 
products have shown signs of recovery. Full impact of the stimulus packages, however, is 
expected to be seen in the coming months. 

Reduction of tatkal charges 

 237. SHRI MOHD. ALI KHAN: Will the Minister of RAILWAYS be pleased to state: 

 (a) whether Government has any proposal to reduce the charges of tatkal tickets to 
protect the interests of poor passengers at least for the sleeper class; 

 (b) if so, the details thereof; and 

 (c) if not, the reasons therefor? 

 THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED): (a) to 
(c) The matter is under review. 

Encroachment of Railway land 

 †238. SHRI AMIR ALAM KHAN: Will the Minister of RAILWAYS be pleased to state: 

 (a) whether large expanse of prime land under Railways ownership has been encroached 
upon by unauthorized person and land mafia; 

 (b) if so, the details thereof; and 

 (c) the concrete steps taken by the Railways to clear the encroachment? 

 THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED): (a) to 
(c) Railway land measuring 1023 hectares is under encroachments involving a total of 140177 
encroachments. These encroachments are existing since long. Railways are engaged in 
continuous exercise to remove encroachments from Railway land. 

Rail projects in NER 

 239. SHRI BISWAJIT DAIMARY: Will the Minister of RAILWAYS be pleased to state: 

 (a) whether railway lines from Rangia to Murkongsilec being upgraded from meter gauge 
to broad gauge; 

†Original notice of the question was received in Hindi. 


